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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 659/2019 

R. P. Dubey, General Secretary, Paryavaran 
Suraksha Sjha Manch, Jangpura Extn. 

Versus 

Govt. of NCT of Delhi 

Applicant(s) 

Respondent(s) 

STATUS REPORT IN COMPLIANCE OF ORDER DATED 21.08.2019 OF 
NATIONAL GREEN TRIBUNAL 

I, Ishwar Singh, Principal Chief Conservator of Forests, Govt. of National Capital 

Territory of Delhi, do hereby on solemn affirmation state and declare asunder:-

1. That this Hon ble Tribunal in the above referred matter vide its order 
21.08.2019 in O.A. No. 659/2019 in the matter of R. P. Dubey, General 
Secretary, Paryavaran Suraksha Sajha Manch, Jangpura Extn. Vs. Govt. 
of NCT of Delhi had given the following directions, 

"Let the Principal Chief Conservator of Forest (HoFF), Delhi look into 
the matter, take appropriate action in accordance with law and 
furnish a factual and action taken report in the matter within two 
months bye-mail atnqt-;Udicial(iipov.in. » 

2. That the applicant, Sh. R.P. Dubey, filed a complaint dated 19.12.2018 of 
illegal cutting of green trees for construction, opposite to the house of 
Aslarn Sher Khan, which was treated as an application by this Hon ble 
Tribunal. Copy of complaint is enclosed as Annexure I. 

3. The Dept. of Forests and Wildlife was intimated of the matter only after a 

~ 
lapse of several months due to which directions of order dated 

~' • HWAR SINGH, IFS 
Pro C .ef Conservalotof Fores~ & HOD 
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21.08.2019 have been complied with behind time. Copy of order dated 
21.08.2019 is enclosed herewith as Annexure n. 

4 . The copy of aforesaid order dated 21.08.2019 was received from 
Consultant Judicial-NGT (P.B.) Email address judicial-ngt@gov.in vide 
Email dated 05.09.2020. Copy of E-mail enclosed herewith as 
Annexure In. 

5 . In pursuance of the Email dated 05.09.2020, the Dept. of Forests and 
Wildlife vide letter dated 10.09.2020 requested the Registrar, Principal 
Bench, National Green Tribunal, for providing copy of the 
complaint/ application filed by the applicant. Copy of the letter is 
enclosed herewith as Annexure IV. 

6 . In reply to the aforesaid letter dated 10.09.2020 issued by the Dept. of 
Forests and Wildlife to the Registrar, Principal Bench, National Green 
Tribunal, copy of the complaint was received vide E-mail dated 
11.09.2020 from Consultant Judicial-NGT (P.B.) Email address judicial­
ngt@gov.in. Principal Chief Conservator of Forest upon receiving the 
complaint directed Dy. Conservator of Forests (South Division) to take 
necessary action. Copy of E-mail enclosed herewith as Annexure V. 

7 . As per the report of DCF (S), the vacant plot opposite the bungalow of 
Aslam Sher Khan in Street No. 07, W-83, Ward No. 71, Sainik Farms, 
South Delhi, was inspected by the Department staff on 21.09.2020 and 
Google Earth images for last 5 years were also referred for the same. The 
geo-coordinate of the said plot is N-28°30.909 (latitude) and E-77°12 .510 
(longitude). There are 12 trees of various species, like Azadirachta indica, 
Syzigium cumini, Holoptelea integrifolia, Dalbergia sissoo, Leucaena 
leucocephala, Ziziphus mauritiana that are standing on the plot at present. 
The inspection report is enclosed herewith as Annexure VI-A. During the 
inspection it was found that among the above mentioned 12 trees, two 
branches of one Azadirachta indica tree, and two branches from onp. 

Syzigium cumini tree were pruned without prior pennission of Department of 
Forests and Wildlife, Govt. of NeT of Delhi. Apart from the illegal pruning, 
illegal felling of a tree was also observed in this plot on the basis of 
previous years Google Earth images. Google Earth Images are enclosed 
as Annexure VI-B. 

8 . That in compliance of the order referred to above, it is to submit that 
show-cause Notice no. F. No. 58/TO/TOC/20-21/4107 dated 29.9.2020 



was sought under Delhi Preservation of Trees Act, 1994, from the owner 
of the vacant plot, situated opposite the bungalow of Aslam Sher Khan in 
Street No. 07, W-83, Ward No. 71, Sainik Farms, South Delhi. Copy of 
show-cause notice is enclosed herewith as Annexure VII. 

9. The owner was directed to be present during the hearing of the tree 
offence for presenting his/ her side before Dy. Conservator of South/Tree 
Officer on 8.10.2020, at 11.00 am, failure of which would attract serious 
legal action towards him/herself only. Sh. Punna Mendiratta attended 
the hearing and informed that BSES was doing pruning in the area. Dy. 
Conservator of Forests (South) directed him to submit written affidavit to 
this effect. Further, notice was issued to Chief Executive officer (BSES). 
Copy of notice issued to Chief Executive officer (BSES) is enclosed as 
Annexure-VIII. 

10. The second hearing in the case was scheduled for 01.12.2020 at 11:00 
A.M. wherein owner of Infront W-83, Kothi Alsam Sher Khan, Road No:" 
Sainik Farm, New Delhi as well as Chief Executive Officer (BSES) failed to 
appear before the Dy. Conservator of Forest (South) and also failed to 
comply with the order to file written affidavit. 

11. Thereafter, a third date of hearing was fixed for 08.12.2020 at 12:00 P.M. 
wherein, again owner of Infront W-83, Kothi Alsam Sher Khan, Road 
No.7, Sainik Farm, new Delhi as well as Chief Executive Officer (BSES) 
failed to appear before the Dy. Conservator of Forest (South). After 
according final opportunity of being heard on 24.12.2020 DCF(S)/ Tree 
Officer will decide the case as per the provisions of Delhi Tree 
Preservation Act (DPTA), 1994. 

The affidavit is being submitted in compliance of the order dated 01.09.2020 of 

Hon'ble National Green Tribunal. . ! (/ 
~ 1:t~,IFS 

Pr. Q . .;,hr<ll;ls & HOD 
Departrr~nt I l \.Vddl~e 

Verification: Verifiep. at New Delhi on this 0l.1t of December, 20.# 0 that 
the contents of the above affidavit are true and correct as per my information 
derived from the records maintained by the Department of Forests and Wildlife, 

concealed there from. tI 

. ,;02 

Gov. of NCT of Delhi and no part of it is incorrect and noting material has~ 
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Item No. 23 Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 659/2019 

R. P. Dubey, General Secretary, Paryavaran 
Suraksha Sajha Manch, Jangpura Extn. 

Versus 

of Delhi 

of hearing: 21.08.2019 

HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, 
HON'BLE MR. JUSTICE B.P. JUDICIAL 
HON'BLE MR. JUSTICE K. 
HON'BLE DR. NARDA, EXPERT 

FaTm~ Sou,th 

Applicant(s) 

Respondent(s) 

as an 

construction 

Let the Principal Chief Conservator of Forest (HoFF), Delhi look 

into the matter, take appropnate action in accordance with law and 

furnish a factual and action taken report in the matter within two 

months bye-mail a t ngt-judicial@gov.in. 



917... I Email 

-f:r oil csdelhi@nic.in 

ORDER passed in Original Application No. 659/2019 

From: Consultant Judicial-NGT(P.B.) <judicial- Sat, Sep 05/ 2Q4.0, 1-2~ PM 
ngt@gov.in> __ . ' ;.::;.c>~: =f~~ach~ent 

Subject: ORDER passed in Original Application No. 659/201-~"·:'~2:>; ··~;·;u-' .' •. ,. \ 

To: Shri Vijay Kumar Dev <csdelhi@nic.in>, \ _ ~t:n lulll \ 
apccfgnctd@gmail.com I)" '" \ 

\ . "11.~:<1!.) ')~~. ~ c:; Reply To: Consultant Judicial-NGT(P.B.) <judicial­
ngt@gov.in> 

Respected Sir/Madam, 

\ ', " ;; ' c,~· c:. ·· _..,.;:.....--
'.. . 

I am directed to forward a copy of the order dated 01/09/20 passed in 
Original Application No. 659/2019 R. P. Dubey, General Secretary, Paryavaran 
Suraksha Sajha Manch, Jangpura Extn. Versus Govt. of NeT of Delhi. for yuur 
kind perusal & necessary action. 

for further correspondence please send all the documents on the new mail-id i.e. 
i udicial-ng!;@guv. in 
Kindly acknowledge the same,~,,,~ ~ 

REGARDS "'1"~ ,~ go jo CS 
CONSULTANT (Judicial) o~ 01 -1 .JL~ 
(N.G.T .)(P.B.)O 

.~ R. P. Dubey, General Secretary, Paryavaran.pdf 
133 KB 

https:llemail.gO\lirlI'Vprintmessage7id=476817&tz=AsialKolkata&ldrTF 1 



Item No. 07 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

(By Video Conferencing) 

Original Application No. 659/2019 

Court No. 1 

R. P. Dubey, General Secretary, Paryavaran 
Suraksha Sajha Manch, Jangpura Extn. Applicant(s) 

Versus 

Govt. of NCT of Delhi Respondent(s) 

Date of h earing: 01.09.2020 

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON'BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER 
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER 

ORDER 

Vide order dated 21.08.2019, a report was sought from the 

Principal Chief Conservator of Forest (HoFF). Delhi with referenLe to the 

allegation that green trees are being illegally cut for construction opposite 

the house of Aslam Sher Khan in Street No. 07, W-83, Ward No. 71, 

Sainik Farms, South Delhi. No report has been received even though 

more than one yr has gone. 

We grant last opportunity to the PCCF, Delhi to furnish a factual 

and action taken report in the matter before the next date, failing which 

coercive measures may have to be initiated. The report may be furnished 

bye-mail at judicial-ng1@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Imagt' PDF 
....;. 

1 



• 

A copy of this order be forwarded to the peeF, Delhi directly as 

well as through the Chief Secretary, Delhi bye-mail for complianc~. 

List for further consideration on 04.01.2021. 

Adarsh Kumar Goel, CP 

September 0 I, 2020 
Original Application No. 659/2019 
DV 

S. P. Wangdi, JM 

Dr. Nagin Nanda, EM 

2 



GOVEM'l\'lENT0F NCT OF DELHI 
DEP ARTMENTOtr FORESTS & WILD UFE 

2ND FLOOR, A-BLOCK, VIKA-S DBA WAN I.P.ESTATE, NEW DELID-02 

Website: forest_deltiigovt.Me~in, Tel#23370679 Fax# 23378513 

F .No. Fl(2472)lLegaJIHQI202D-2t/a<.? '1'8"Cf ~ Dated: 1<,.09.2020 

To, 
The Registrar, 
Principal Bench 
National Green Tribunal 
Faridkot House, Copernicus Marg, 
New Delhi-l 10001. 

Subject: For providing copy of the complaint! application fIled by the applicant in NGT 
O.A. No. 65912019 titled as "R. P. Dubey, General Secretary, Paryavaran Suraksha Sajha 
Manch, JlIngpura Extn. Versus Govt. ofNCT of DeIhl" - regarding. 

Sir, 

May kindly peruse order dated 21.08.2019 and 01.09.2020 of the Hon'ble Tribunal in the 
matter of O.A. No. 659/2019 titled as "R. P. Dubey, General Secretlll1':, Paryavaran Suraksha 
Sajha Manch, Jangpura extn. Versus Govt. ofNCT of Delhi" (copy enclosed). Vide order dated 
21.08.2019 the following was directed; "Let the Principal Chief Conservator of Forest (HoFF). 
Delhi look Into the matter. take appropnate action in accordance with law andfurnish afactuai 
and action taken report in the matter within two months bye-mail ar ngt-juditnal@gov.in. A copy 

of this order. along with complaint. be sent to Principal Chief Conservator of Forest (HoFF). 
Delhi bye-mail for compliance." 

In this regard, it is submitted that the copy of the order and the complaint was not 
received by the 0/0 the Principal Chief Conservator of Forests, GNCTD for compliance. 

Now may kindly peruse directions given by the Hon'ble Tribunal vide order dated 
01.09.2020 which is produced as below: "We grant last opportunity to the PCCP. Delhi to 
furnish a factual and action taken report in the matter before the next. date. failing which 
coercive measures may have to be initiated. The report may be furnished bye-mail at judicial­
ng/@gov.inpreferably in the form of searchable PDF/OCR Support PDF and not in the form of 
Image PDF'. 

In view of the above it is requested to provide us with' the copy of the complaint in this 
matter so that the PCCFI HoD, Department of Forest & Wildlife, GNCTD, can file a factual and 



Encls. as above. 

Copy to: 

--

Yours faithfully, 

/> ~ e..-­
~\"II~' 

Conservator of Forests (P&M) 

1. The PCCFI HoD, Department of Forest &: Wildlife, GNCTD. 

Conservator of Forests (P&M) 



• 
• 

DCF PROTECTION AND MONITORING <dcfpmgnctd@gmall.com> 

For providing copy of the complaint! application filed by the applicant in NGT O.A. 
No. 659/2019 titled as "R. P. Dubey, General Secretary, Paryavaran Suraksha Sajha 
Manch, Jangpura Extn. Versus Govt. of NCT of Delhi" - regarding. 
1 message 

DCF PROTECTION AND MONITORING <dcfpmgnctd@gmail.com> 
To: ngt.admn@gmail.com, rg.ngt@nic.in 
Cc: Pccf Gnctd <pccfgnctd@gmail.com> 

Thu, Sep 10, 2020at4:16 PM 

Please find attached herewith scanned letter addressed to the Registrar, NGT, PB, regarding above stated subject matter 
i.e., For providing copy of the complainti application filed by the applicant in NGT OA No. 659/2019 titled as "R. P. 
Dubey, General Secretary, Paryavaran Suraksha Sajha Manch, Jangpura Extn. Versus Gov1. of NCT of Delhi". It is 
requested to provide the desired information on the official email id of the PCCF, GNCTD i.e., pccfgnctd@gmail.com and 
pccf-gnctd@delhi.gov.in 

With Regards, 
Dr. Surabhi Rai, 
Conservator of Forests 
(Protection and Monitoring) 
Department of Forests and Wildlife 
Govt.ofNCTofDelhi 

't:) Letter to Registrar of NGT.pdf 
, 906K 



DCF PROTECTION AND MONITORING <dcfpmgnctd@gmall.com> 

____ _ o • • 

COPY OF COMPLAINT IN OA NO. 659/2019 

Consultant Judiclal-NGT(P.B.) <judicial-ngl@gov.in> Fri. Sap 11, 2020 at 9:56 AM 
Reply-To: "Consultant Judlcial-NGT(P.B.)" <judlcial-ngt@gov.in> 
To: pccfgncld <pccfgnctd@gmail.com>, PCCF <pccf-gnctd@delhLgov.in>, dcfpmgnctd@gmail.com 

REFER YOUR EMAIL DT. 10.09.2020 PLEASE FIND ATIACHED HEREWITH COpy OF COMPLAINT IN OA NO. 
659/2019. 

REGARDS 
CONSULTANT -(Judicial) 
N.G.T.(P.B.),New Delhi 
@Judicial Section 

~ COMPLAINT IN OA 659 OF 2019.pdf 
,. 88lK 
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